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ACTION TAKEN REPORT (ATR) OF GUJARAT POLLUTION CONTROL BOARD IN 

COMPLIANCE OF HON’BLE NGT WESTERN ZONE BENCH, PUNE IN THE 

MATTER OF ORIGINAL APPLICATION NO. 66 OF 2023 (WZ) (COMPLAINT DATED 

04.11.2023) 

(I) PREAMBLE  

Perused the report of learned Registrar dated 29.11.2023 on a complaint dated 

04.11.2023 (received through e-mail dated 06.11.2023), made by All India Forward 

Bloc, A.K. Road, Surat against Shivanjali Fashions Mill, alleging that the said Mill is 

burning the restricted wood for producing water steam for their mill boiler and in this 

act, heavily polluted black fog gets released in the nearby area, rendering the general 

public/local residents to fall sick.  

 

Hon’ble NGT issued the following Direction as per order 02/12/2023. 

Relevant Para 2, is reproduced as “Considering the facts stated in the complaint, we 

deem it appropriate to call for a report from the Gujarat Pollution Control Board 

(GPCB) as to the truthfulness of the contents of the aforesaid complaint and the action 

taken at their end, if any, within four weeks.” 

 

(II) BASIC INFORMATION OF INDUSTRY 

 Shivanjali Fashions, (GPCB ID: 32553) is a textile industry which engaged in Dyeing 

of Grey Fabrics & Printing of Fabrics at Plot No: B3B, Gujarat Eco Textile Park Ltd., 

NH No – 8, Palsana - 394315, Tal: Palsana, Surat. 

 Unit having Consent to Operate/Consolidate Consent and Authorisation (CTO/CC&A) 

of the Board, which is valid up to date: 30/06/2024   for the manufacturing of “Dyeing 

of Grey Fabrics – 15000 Meter/Day & Printing of Fabrics – 107000 Meter/Day”. [Copy 

of CTO/CC&A is annexed herewith and marked as “Annexure – A”] 

 

(III) THE INSPECTION OF ABOVE MENTION UNIT WAS CARRIED OUT BY 

THE REGIONAL OFFICE, SURAT OF GUJARAT POLLUTION CONTROL 

BOARD AND AS PER THE INSPECTION REPORT DATED: 24/04/2024 

OBSERVATION/ FACTUAL DETAILS ARE AS UNDER:   

 During inspection production plant is observed in operation and Dyeing as well as 

Printing of Fabrics is going on. 

 Source of water supply from own bore well. Generated industrial wastewater from mfg 
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process is discharged into u/g effluent conveying system of CETP-GETPL (Gujarat Eco 

Textile Park Ltd) for further treatment and disposal after treatment through Oil & 

Grease Trap, Screen Bar and Collection cum equalization tank. Unit is having 

membership of CETP of Gujarat Eco Textile Park Ltd (GETPL) with booking load 

quantity – 0.91 MLD, which is valid up to 31/03/2026. One sample of wastewater is 

collected from outlet of industry. Unit has provided flow meter at w/w outlet of the 

industry & reading for the same is noted as: Flow=50.45 m
3
/Hr & Totalizer= 31577.59. 

Generated domestic wastewater disposed off into the Soak Pit system. 

 Unit has one Boiler (capacity 6 TPH) and one TFH (Thermic Fluid Heater) (capacity 

1500 U) along with common stack. Unit has provided separate set of MCS (Multi-

cyclone Separator), Bag Filter followed by Alkali Scrubber as APCMs (Air Pollution 

Control Measures) with Boiler & TFH each. During visit Boiler, TFH and provided 

APCMs are observed in operation. Coal is used as fuel in Boiler & TFH through 

mechanical auto fuel feeding system. One Flue gas sample is collected from common 

stack attached to Boiler & TFH through APCMs. Unit has provided separate energy 

meter to know the operational status of the APCM & reading for the same is noted as: 

18938 KWH for boiler & 41754 KWH for TFH. Unit has provided CEMS for PM at 

the common stack attached with Boiler & TFH, Reading for the same is noted as: 

PM=45.54 mg/Nm
3
. Unit has one D G set of 380 KVA as stand by.  

 ETP sludge @ 600 kg and discarded containers/drums @ 30 Nos. are observed in 

storage area.  

 [Copy of Inspection Report is annexed herewith and marked as “Annexure – B”] 

 

ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results Norms 

pH 6.75 6.5 to 8.5 

Colour 60 100 

Total Dissolved Solids (TDS) 2044 2100 

Suspended Solids (SS) 142 300 

Chloride 580 600 

Chemical Oxygen Demand (COD) 857 1000 

Biological Oxygen Demand (BOD) 250 400 

****All the parameters in mg/L except pH and Colour 

 



Page 3 of 3 

From stack attached to Boiler & TFH through APCM  

Parameters Results  Norms 

Particulate Matter (PM)  118 mg/Nm
3
 150  mg/Nm

3
 

SO2 13.61 ppm 100 ppm 

NOx 8.66 ppm  50 ppm 

 

[Copy of Analysis Reports are annexed herewith and marked as “Annexure – C”] 

 

CONCLUSION: 

Looking at the representations of the complainer and inspection report as well as 

collected samples analysis reports, no violation/non-compliance observed as per the content of 

the complainer and unit is found in compliance of CCA issued by this Board.  

The Board has published various Gazetted Notifications for the use of solid fuels in 

industrial utilities, and the wood was included in the list of approved fuels. The copy of various 

Gazetted Notification published by the Board are annexed herewith and marked as 

““Annexure – D”.  

“We regret for not submitting the action taken report in time” 
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NL/s. Shiv jali F6hion!(lD-12551)
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3.1r.IncaseoflailmofCETP.epphsnrsh.llhaveroftarthehdeemueftolrheru. ru|y$.s
ro ochB. rhe qulity ol6e HGd emuenr fom lhen indusbial prcmises E per rhe CrcB
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4 2 Applisnrshall '.sll& op.rare anpollurion contoLsy$em rn oild ro&hde noms prescribed
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minimuh?5dR(A)
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6, AUTHONZATION AS P€T IIAzTRDOUS AI{D OTHER WASTE (MANACIMENT AND

TRANSBoUNDARY) RULES,2016 Form.2 lsec rule6 (2)l
Form lor granr ofauthorization Ior occupier oroperato.handling Hizardous waste
61 Autbo zationorderNo AU:Uq195 dak or hsue llclll:laoz0,
62 M/s. shrv,ni,lr F2rhionsis hereby g.anted an authonzaron ro operate h.ilty lor

rollowinr hazardous wascs on lhe premis€s stuated at PIoLIloLEIE!tuiaIiltl(L&Eile

Collsrion. Somse,
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collecl'on, iomse. hnspoturon
ad dipoel by sellinE ro

conhimred *ilh
hedous chemicalstursc\

Coll{ion. sdrge hnspomriotr
.nd dispoql ro erhoized

6.2 -Ihe authorization sbauhevalid up to 30,06-2024,
6.3 Th. autho.ization is subled b the conditionssbtsd betowand such orher.o.djtions as

nayb.specified in the rulesfrontime to time under the Environmenr (pmEdonl Act

6.4 The authonzation k Eranted to opprar€ a Iacitity for .olt.dion, srorage wthin fa.rory
premises hansportation and uhhak d'sposat of HaDrdous wasres as per .oDdino.
no 6.2 to the lndustryhavr.gvaltd cCAofthk Board

7, TFNMS AJIID COI{DITIONS NF AIITHORIS{TION
7.l.Tlle rpplitur shall .oDply sirh lhe pmvisions of rhe Envnonment (pmt{tion) AcLt9B6 ind

the rul.smade rher under
7.2 Tbe aurhoriarion or irs Hew,l shall b€ ptuduced lor iNpe(on rhe requei ofan omcer

aurhoaad by rhe Gujd Pollurion CoiblBMd
?.1 The perens aurhorized shall nor ftnr- lend, *ll. and rtrsaer or othe rs rGnspon fis

hadous *6tes wirhou!obhininspriorpemtsroo of rhe cujam polturion conhtBoard
74 A.y unanlhoriad chmse in peBonnel. eqxipmenr or Borkins condit'o.s E mnrion.d in u\e

ou rdianion order by L\e p€6ons surho.zed lhallcon*iue a hemh olrh6aurhonzrion
7 5 Tne p€6on lu$orizd shall inplenenr Emcrgency Respons PmeduE (ERP) lor whrh lhr

rurhorizrion is b.Dg grrnEd considenns altsne sp.cLfrc po$ible *e.irios such E spitlage\
leilages. fir etc. end their posible impacb and als caFy oui mek dritl in rhis resard ar
resuleintenalofr,hel

7.6Th. p.6on aurhdzed shall comply $trh fie prcvision! ourtined 
'n 

rhe C6rat Polturion
Conrol Bo€.d Buidelines on lmplemmri.g Liibiliries for Envimnmentrt Dmrg.s due ro
HDdlinS md Dispoet ot Hedous wa*es dpen,try,

7.7.I! Elheduryoatheanthoizd pe6on ro @Ie prior p.mission olLheCulm Potlu on Conrot
Board to clo* doM rhe feiliry

73.4n lpplicirion tor rhe rcne*al of s ,udoizrion shall be rode ss trid down 'i otes 6(2)
under Ha2ar'lous md O$er Wane Rules. 2016

7.9.The inp.ned hszrdous and orher Mnes shall be lirlly insurcd fd rmnsn 6 qell ar for anl
accidmt locumnce ind ir clem-upop*arion

7 I0 The Ecoil ol consumprion ind fare ol rhe impotud h@rdous and orhei qasEs shill be

7.ll The hMrdous md oiher qasres qhich 
-qds seneracd dunne my.ling or reue or re$lery or

prEprcce$'ng or urilizrion of inpofrrn hedous or orhcr qales shall be raEd and
d isFsed oa N per sp€c ific coid nions ol aurhoriz rion

M/s Shi!ajali F6hiom(lD-12 5s l)
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PLOT NO.  B3B,,
GUJARAT ECO TEXTILE PARK LTD,, N.H. NO. 8,
PALSANA - 394315
DIST : Surat,  TAL : Palsana             ,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

shivanjalifashions@gmail.com

9825804455

Type / Scale / Sector / Status : RED / SMALL / Yarn / Textile processing involving any effluent/emission generating 
processes including bleaching, dyeing, printing and colouring  / In Operation

 Inspection Dt & Time : 24/04/2024 12:30 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 1244.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

791472 ( On Application )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Common E.T.P
Sent to CETP of M/s. GETPL. / Sent to CETP of M/s. GETPL

Ind : Dom : 20.000
890.000Ind : Dom : 20.000 Waste Water generation / Discharge (klpd) :

AH-110195-30/06/2024  Last Inward:311319-25/04/2024[PRO]

Gujarat Eco-Textile Park Ltd. (31233)

 TSDF Name : Not Regd with any TSDF

 Person Contacted : Mr.Mridul Sethi (Partner)

4

17

Shivanjali Fashions (Formerly: Shiv Krupa Mills)

Ro Name : Surat

Last 3 Legal Action :

Source of Water Supply: Borewell

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/01/2009 01/01/2009

Borewells: 2
Tubewells: 0

Boilers=1 , DG Sets=1 , Flue Gas =3, Process =0 , ETP Cap = 239 , Capacity of All = 20 HP each

 Env Audit Detail : Sch : 2 , Pollucon Laboratories Pvt. Ltd. , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 57734-03/05/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
31/07/2018 NOT 18/04/2019 31A,, 490050 NOT SCN 502788
02/08/2017 SCN 01/12/2017 , 447092 SCN APP 429504
05/07/2013 REV 02/08/2013 3MT, 254148 REV REV 155661

Lab Charges Pending :  Rs. 20785.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2023-2024 Water Cess Return : 2017-2018 HW Monthly Return : 2024-03

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 173432, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 22001 Meter Reading  - 0, Kilo Litre  - 15890

Monthly Patrak Data : Last Return : 202403 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Chemical Dousing Tank,P-Equalization Tank,P-Oil-Grease Trap,Primary

APCM Details : Alkali Scrubber,Bag Filter,Multi Cyclone 

Fuel Used : Coal,ldo

Stack Attached to : Boiler,D.G. Sets,Fuel Heater(Thermic)

1/7 ( Through XGN )03/05/2024

PCB Id: 32553
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) DGVCL

p  - On East Direction of the location of the Company Open Plot

p  - On North Direction of the location of the Company Plot no. B/3A,  Viraj Dyeing

p  - On South Direction of the location of the Company B1 Close Factory

p  - On West Direction of the location of the Company Surya Dyeing

o  - Production since (Date) or Proposed 01/01/2009

g  - Nos of Stacks ( Flue Gas & Process ) 01, 0

k  - Recycler Registration Valid ?? N.A

j  - Name & Address of MAIN Re-Cycler ----------

h  - Regd with T.S.D.F ----Not Regd with any TSDF

i  - Recyclable Hazd Waste Disposal to O/s State

f  - Display Board Provided at the Entrance ? Yes

l  - CETP Name
GET-Gujarat Eco-Textile 
Park Ltd. (31233) (SUR-
31233)

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

General Observation
a  - R.O File No 32553

a  - Is the Industry in Operation ?? Yes

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation Yes

e  - SMF availability Provided

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media ETP

i  - Nos of  Samples :  Stack & Ambient 01, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date No.

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

2/7 ( Through XGN )03/05/2024

PCB Id: 32553
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



PCB-ID: ( 32553 )

Remarks :

Site  Observations  during  Inspection ,

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? as per crux

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? No.

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

------

i  - Technical capability and equipment complying with the 
SOP/Guideline? No.

j  - Is unit complying the conditions gives in 
SOP/Guidelines? No.

k  - Facility is adequate for the applied process No.

l  - Passbook is maintained? No.

m  - Details of PLI, if applicable -----

n  - Details of safety spects provieded by the facility -------

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter
b  - Source of Water Supply Borewell

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 01

3/7 ( Through XGN )03/05/2024

PCB Id: 32553
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



(1) છે લા ણ માસના ઉ પાદન, પાણી વપરાશ, વે ટ વોટર જનરશન/ ડ ચા , બળતણ વપરાશ તેમજ હઝાડસ વે ટ 
જનરશન/ડ સપોઝલ ગેની િવગતો ર ૂ કરવી.

Inspection Crux:

Water Observation:
Source of water supply from own bore well. Generated industrial wastewater from mfg process is discharged into 
u/g effluent conveying system of CETP-GETPL for further treatment and disposal after treatment through Oil & 
Grease Trap, Screen Bar and Collection cum equalization tank. Unit is having membership of CETP of Gujarat 
Eco Textile Park Ltd (GETPL) with booking load quantity – 0.91 MLD, which is valid up to 31-03-2026. One 
sample of wastewater is collected from outlet of industry. Unit has provided flow meter at w/w outlet of the 
industry & reading for the same is noted as: Flow=50.45 M3/He & Totalizer= 31577.59. Generated domestic 
wastewater disposed off into the Soak Pit system. [487]-01/05/2024

Air Observation:
Unit has one Boiler (capacity 6 TPH) and one TFH (capacity 1500 U) along with common stack. Unit has 
provided separate set of MCS, Bag Filter followed by Alkali Scrubber as APCMs with Boiler & TFH each. 
During visit Boiler, TFH and provided APCMs are observed in operation. Coal is used as fuel in Boiler & TFH 
through mechanical auto fuel feeding system. One Flue gas sample is collected from common stack attached to 
Boiler & TFH through APCMs. Unit has provided separate energy meter to know the operational status of the 
APCM & reading for the same is noted as: 18938 KWH for boiler & 41754 KWH for TFH. Unit has provided 
CEMS for PM at the common stack attached with Boiler & TFH, Reading for the same is noted as: PM=45.54 
mg/m3. Unit has one D G set of 380 KVA as stand by. [487]-01/05/2024

Hazard Observation:
ETP sludge @ 600 kg and Discarded containers/drums @ 30 Nos are observed in storage area. [487]-01/05/2024

General Observation:
Unit is visited along with A.B.Shyara (APE) reference to CCA renewal application. Unit is having CCA for 
manufacturing of (1) Dyeing of Grey Fabrics: 15,000 Meters/Day (i.e. 4,50,000 Meter/Month) & (2) Printing of 
Fabrics: 1,07,000 Meters/Day (i.e. 32,10,000 Meter/Month), which is valid up to 30-06-2024. During visit 
production plant is found in operation & Dyeing as well as Printing of Fabrics is going on. [487]-01/05/2024
~ RO Comments/Reply :Based on IR... / I recommend :May be GRANTED (After making necessary verification; 
I agree with inspecting officer; hence issuance / renewal of Authorization to the Industry is recommended as per 
the provisions of Rule 6(2) of the Hazardous and Other Wastes (Management & Handling & Transboundary 
Movement) Rules 2016.)-03/05/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

W.C Notings: -----------[487-AEE]~

I recommend : 

4/7 ( Through XGN )03/05/2024

PCB Id: 32553
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

૧. છે લા ૦૩ માસના ઉ પાદન, પાણી વપરાશ, વે ટ વોટર જનરશન, ડ ચા , ફ ુલ 
વપરાશ અને Hazardous વે ટ જનરશન, ટોક તથા ડ પોઝલિન મા હતી આધાર ૂત 
ુરાવા સાથે ર ુ કરવી.; Our RO Visit Reply is uploaded in Extra Documents for 

your ready reference. (02/09/2023)

749932(25/08/23) Still Pending

5/7 ( Through XGN )03/05/2024

PCB Id: 32553
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Fuel Heater

(Thermic)
32 Thermo pack unit 

Capacity: 1500 U
YES ASC,FIL,MUL Coal  Coal-12MTD OR 

Lignite-18MTD OR 
Agrowaste-25MTD  

APCM Found not in 
operation

2 Boiler 32 Common Stack  Steam 
Boiler Capacity: 6 
MT/Hr

YES ASC,FIL,MUL Coal Coal-21MTD OR 
Lignite-40MTD OR 
Agrowaste-50MTD 

APCM Found not in 
operation

3 D.G. Sets 5 D. G. Set  (Stand By)  
Capacity: 380 KVA 

YES N.A ldo LDO - 35 Liters/Hr

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 A-3 476 ltr for pm, 55 ltr for so2 & 

1510 ml for nox / 75
1245-1315 REP  common stack attached with boiler & tfh through apcm 

~ 
13/1510

2 W-11 7-8 on ph strip / 31 1235-1235 REP  from final outlet of industry ~ Light Brownish

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32553)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Used or Spent Oil I  -5.1 0.350-M.T COL,CYC,STO,TRA
2 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 18.000-M.T COL,CYC,STO,TRA

3 Chemical    sludge    from    waste    water treatment I  -35.3 0.350-M.T COL,DSS,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 dyeing of art silk fabrics 450000.000 0.000 - MTS 450000.000 Applied for CCA Renewal 

application for Dyeing of Grey 
Cloth @ 15,000 Meters/Day

2 printing of fabrics 3210000.000 3210000.000 - MTS 3210000.000 Applied for CCA Renewal 
application for Printing of 
Fabrics @ 1,07,000 Meters/Day

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 auxiliaries 35.500 - M.T
2 detergent 6.940 - M.T
3 dyes 4.170 - M.T
4 finishing 5.200 - M.T
5 Gray Cloth 3691500.000 - MTS
6 grey cloth 517500.000 - MTS
7 hydro 2.170 - M.T
8 oxalic acid 2.860 - M.T
9 print gum 9.600 - M.T

Raw material :F

Water Consumption & Generation Break upG

6/7 ( Through XGN )03/05/2024

PCB Id: 32553
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



 Inspection Team : N.M.Kavar, SO

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 1264.000 WWG : 910.000 Water Source     Remark
1 Boiler Feed 0.000 12.000 Borewell 120 KL/Day RO Permeate 

water is used
2 Domestic Purpose 20.000 20.000 Borewell
3 Mnfg Process 1014.000 798.000 Borewell 1014 Fresh water +30 

KL/Day RO Reject water is 
used

4 Others ..... 150.000 0.000 Borewell Used into RO Plant and RO 
Reject water used for 
Manufacturing Purpose & 
Ro permeate used in boiler.

5 Wash  Water 80.000 80.000 Borewell Used into Washing/ Alkali 
Scrubber

Signature By(N.M.Kavar, SO)

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



Sample ID:433820 - Analysis Completion:06/05/2024

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Yarn / Textile processing involving any effluent/emission generating 

processes including bleaching, dyeing, printing and colouring / LAB 

Inward : 51032

Gujarat Pollution Control Board, Surat

Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

TEST REPORT

Test Report No. : 51032 Date:  06/05/2024       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

Ambient oC  -  60 oCIS: 3025 (Part – 9) – 1984(Reaffirmed 2006)CentigradeTemperature 1 31

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 23rd  edi.2017pH UnitspH 2 6.75

2 - to 99 Hazen & 1-500 hazen2120 B APHA Standard Methods 23rd  edi. 2017Pt.Co.Sc.Colour 3 60

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 4 2044

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 5 142

1 - 50000 mg/lArgentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012mg/lChloride 6 580

2-40mg/lAPHA(23rd edi) 4500 SO4 Emg/lSulphate 7 240

5.0- 50000 mg/lAPHA (23rd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 8 857

01 – 1000 mg/lLiquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-2012mg/lOil & Grease 9 8.0

0.1 – 50 mg/l4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012mg/lPhenolic Compounds 10 0.23

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 11 250

:  REP-Representative/Grab, (Insp Type : APP-On Application)

:  N.M.Kavar, SO 

:  @ 5 Ltr

:  433820

:  24/04/2024 , (1235 to 1235) & 25/04/2024

:  25/04/2024 & 06/05/2024

:   From final outlet of industry ~

:  yes

:  Into CETP -  GETPL through u/g pipeline

:  Sent to CETP of M/s. GETPL

:  31 &  pH Range on pH Strip :7-8 on pH strip

:  3 &  Color & Appearance :Light Brownish

:  Ind :1244.000 , Dom :20.000 & Ind :890.000 , Dom :20.000 

:  Shivanjali Fashions (Formerly: Shiv Krupa Mills) - 32553

:  PLOT NO.  B3B,,GUJARAT ECO TEXTILE PARK LTD,,N.H. NO. 8

   PALSANA-394315, Taluka : Palsana, District : Surat, GIDC : Not In Gidc

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 06/05/2024

J.D.OZA, Lab Head

Note : 1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

Field Observation :

17/05/2024 11:40:07
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Sample ID:433822 - Analysis Completion:02/05/2024

Yarn / Textile processing involving any effluent/emission generating 

processes including bleaching, dyeing, printing and colouring / LAB 

Inward : 51028

ANALYSIS  REPORT   FOR   AIR

TYPE : Stack-Flue Gas

Gujarat Pollution Control Board

Surat

Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

:  REP-Representative/Grab , (Insp Type : APP-On Application)

:  N.M.Kavar, SO 

:  24/04/2024, (1245 to 1315)

:  25/04/2024 & 02/05/2024

:   common stack attached with boiler & TFH through APCM ~

:  Coal

:  MCS + BF + Alk Scr

:  13/1510

:  75        & Volume-Absord Media :  50 ml for SO2 & 25ml for NOx

:  476 Ltr for PM, 55 Ltr for SO2 & 1510 ml for NOx      

:  3        & Oper Time(Min)  : 30

3. Nature of Sample

4. Sample Collected By 

5. Date & Time of Collection & Receipt

6. Date of Start & Completion of Analysis

7. Sampling Point

8. Fuel

9. APCM

10. Thimble & Weight (gm)

11. Temperature on Collection

12. Volume-Gas Passed 

13. Parameters

1. Name &

2. Address of  the Unit 

:  Shivanjali Fashions (Formerly: Shiv Krupa Mills) - 32553

:  PLOT NO.  B3B,,GUJARAT ECO TEXTILE PARK LTD,,N.H. NO. 8

   PALSANA - 394315,Taluka : Palsana, District : Surat, GIDC : Not In Gidc

Range of TestingTest MethodSr ResultUnitParameter

1 – 5000 mg/NM3IS: 11255 (Part – 1), 1985 (Reaffirmed 1999)MG/NM3PM-Stack 1 118

5 – 500 mg/NM3IS: 11255 (Part – 2), 1985 (Reaffirmed 2009)PPMSO2-Stack (PPM) 2 13.61

5 – 500 mg/NM3IS:11255(Part-7), 2005PPMNOX-Stack 3 8.66

J.D.OZA, Lab Head

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 03/05/2024

n i c

Field Observation :

17/05/2024 11:40:316BCE274B-667D-4865-95A5-B6969BDEAADE



USER
Typewritten text
Annexure - D





äëìæýÀ áäëÉÜÞù Øß wë. 4,000/-

©  
The Gujarat Government Gazette 

 

------------- 

 


	ATR in the matter of OA No 66 of 2023.pdf (p.1-3)
	Shivanjali CCA.pdf (p.4-11)
	Shivanjali IR.pdf (p.12-18)
	Effluent AR.pdf (p.19)
	Air AR.pdf (p.20)
	Annexure D Approved Fuel Gujarat Government Gazette.pdf (p.21-22)
	Annexure D FO banned Notifiation 12 december 2019.pdf (p.23)

